
S Mo.' Name of tbe 
or1l nis.tioD ~ 

I. D.D.A. 

2. M.e.D. 

3. N.D.M.e. 

'. 

l Trtuf.,laIIH} 

, PHALGUN~ .t. ''''UAKA) 

atat ... 

No. of cases of 
uaautbori.sed . 
cODItftlctioDl booked 
and IN period to 
wbid! It relatet 

3240 durio, tho . 
lalt tbtcse mODtba 

4.060 from 1·1-86 
to 31 .. 1 .. 81 

184 duriaa 1986 after 
UOMttaoriNd cons
tfctioo was declared 
II coaoisablc offence 

• 

MD. of FIR', lodged with. 
the police and tbe period 
to wbh:.b it tela-" 

663 cluriDi 1986 .. 87 

307 casa under tbe 
amea4ed Delhi Municipal 
CorporadoD Act 

Tbe information about 
tbe No. of FIR', lodged 
with tbe police has Dot 
been liveD. However. in 
4 caaes .the defau Iter •. 
were ordered to be arrest
ed under Section 228 of 
tbe Punjab Municipal Act. 
Prosecution have been 
lauacbed in 52 calOS io the 
oourt of law .UDder 
Section 19S (8) of the 
amended Punjab MUDici-
.pal Act. Out of 52 
caeea. &be results of 
prosecutioa in 8 caSH 
were receivc-d and . defaul
ters were finod for 
amounts raoginl from 
Rs. IJO to Ils. 400 00.1,. 

Cfntral L~il.l.tl6. fOl' OeaatractioD 
WorkC'r. 

THE MINISTER OF STATE OF THB 
MINISTRY OF LABOUR (SBRI P.A. 
SANOMA) : <a) to {c.). The matter hal 
D('t been finalised. It is therefore DC'idtcr 
possible to Ii"" details Dor to iadiea. 
wben the Bill is likely to be introduced iD 
Parlia mente 

1918. PROF. CHANDRA' BHANU 
DEVI : Will tlae Miell.Mr of LABOUa be 
pleased to .ttle : 

(8) wbether OOftfDmeet PAlpoH to 
brin. (orward • 1 ....... loa ror the laboureD 
eogaged in build... ancl aeostruction 
work; 

(b) i.f 10, fbe detal1s thereof; aDd 

(c) w'ben it .. Uke', to be introduced 
in Parliament ? 

CMea .f .corraptJoD agal8.t CPWD 
Ollee.r. 

~ 

1919. PR\)P. CHANDRA '1,HANU 
DEVI: WiU tbe' Minister of URBAN 
:.DBV£LOPMBNt' I. pleased 1.0 'stale : . 

(,) tbe Dumber 01 cases of corruptiOll 
"IIDSt c4ftcets 9f the Central PubHc Workt 
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Department that have come to the notice 
of Government durios tbe last one year; 

(b) tbe details thereor; and 

(c) the action taken auinst them , 

THE MINISTER OF STATS IN THB 
MINISTRY OF URBAN DEVELOPMENT 
(SRRI DALBIR. SINOH) : (8) 32. • 

(b) aad (c). It would not be in the 
public Interest to live the .. details as tbosc 
cases arc at various stales of pJOCeU and 
no tina 1 conclusion bas been reacbed. except 
io one case where a waInio, bas been 
issued. 

[&,U')II] 

Capa('ity Uaillaatioa of Coal be.e. 
Fertilizer Plaatl at T.lcber .Dd 

, Ram.a·.d ... 

_ 1920. SHRI YASHWANTRAO 
(JADAKH PAT1L: Win tbe Minister of 
AORTCUL lURE be pleased to slate: 

(a) whetber tbe 'capacity utilisation 
of tbe Fertni~ Corporation', coal based 
plants al Talcher and Ramaluodam was 
poor doring 1986; 

(b r if so. the reasons thereror; and 

(c) tbe measures taken or propOfed 
. to be taken to effect improvement iD fbi. 
reaard '1 

THE MINISTER OF STATE IN THB 
DEPARTMENt OF FERTILIZERS IN THE 
M1NISTRY OF AGRICULTURE (SHRI 
R. PRABHU) : (8) Ye •. Sir. 

(8) The capacity ~t~lisation or tbe coal .. 
based plants at Ta1cber and Ramaauo4am 
bas been Jow due to inherent daiBo 
deficiencies and equipment mismatch.. In 
addition, t~re have been equipment failures 
and power abottalts rcsuhins 10 Joss of 
production. 

(c) Various abort-term· remedial 
measures b'8ve been taken with a view to 
improvinl tbe performance of these two 

'units. An end-to-end survey baa Iiso been 
completed .by a forelan coDlulta~t with • 
view .0 idontif)'io, problems lb,t ioblbi, 

# 

IUltaiDed production. Subject to avaU_biUt, 
01 plao fuods. remedial measures based on 
CODIuItIDt'. recommeadatioDI ~in be tatoo: 

Public Trau.port 8,.te. ID Del.' 

.1921. SHRI YASHWANTRAO 
OAOAKH PATIL : 
SHill T. BASHEER : 

Will tbe Minister or URBAN 
DEVELOPMENT be pleated to lea te : 

Ca) wbetber Union Government have 
constituted. special ta~k 'or~ to ide'ntify 
new mass transit· system to' .mett the 
.rowinl Deed for an additk\nal public 
transport .ystem in o.lhi, if 10, the details 
thereof; and 

(b) tbe recommendation. made by rbo 
task force? 

THE MINISTER OF STATE IN THe 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI DALBIR SINOH): <8> Ye~ Sir. 
Details re&ardioa constitution and ttrms 
of reference of the Task. Force ere liven 
io the lIalement below. 

(b) The recommendationa of the Tilt 
Force are awaited. 

S,.tf'meat 
CODlpMltlol .-

1. Secretary. Mini.try of Chairman 
Urban Development 

2. Adviser (Metropolitan Member 
T~nsPOr1), Ministry of 
Railways. 

3. Adviser (Tranlport), " 
PlanniDa Commission 

4. Chief Secretary. Deihl tt 

Adminstra tioD 

'5. Shri B.R. Cbavan, Jr. .t 

Secretary, Ministry 01 
Surface Transport 

6. Fioancia' Advl'lr and •• 
'oint Secretary (Pinance) 
Minittry of Urban 
Development. (To 
represent tbe M 'nlltf)' 

. 01 Plnance. Deptt. or 
E~peaditure ) 




